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ORISSA ACT XVII OF 1953
THE ORISSA APPROPRIATION (No. 3) ACT, 1953

-

[ Received the assent of the Governor on the 20th October 1953, first
published in an_ extraordinary issue of the Orissa Gazette,

dated the 27th October 1953]

AN ACT 'TO AUTHORISE PAYMENT AND APPROPRIATION
OF OERTAIN FURTHER SUMS FROM AND QUT OF THE
CONSOLIDATED FUND OF THE STATE OF
ORIS8A FOR THE SERVICE OF THE YEAR
ENDING ON THE THIRTY-FIRST DAY
OF. MARCH, 1954

BE it enacted by the Legislature of the State of

- Orissa as follows :—

Bhoré title 1yriation (No. 3) Act, 1953,

Issue of . 2, From and ont of the Consolidated Fund of
fﬁ;i‘}{ﬁfﬁﬁ Orissa there may be paid and applied sums not

Consolide-  6xceeding those specified in column 3 of the Schedule

Bt amounting in the aggregate to the sum of rupees

thevear  eighty-nine lakhs, four hundred and eighty-six

19654 towards defraying the several charges which will
come in course of payment during the year ending
‘on the thirty-first day of March, 1954 in respect of
the services specified in column 2 of the Schedule.

Approprise 3. The sums authorised to be paid and applied
bion, ‘from and out of the Consolidated Fund of Orissa
by this Act shall be appropriated for the services
and purposes expressed in the Schedule in relation
to the year ending on the thirty.first day of
March, 1954. .

1. This Act may be called the Orissa Appro.
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SCHEDULE

2 3
_ - Buns nob exoeading:
'Gll?:t : Bervices and purposes - Charged
o Voted by on the Totsl
: Legislature | Consolidated
Fund
_ Ra, Rs. Ra.
I A --Revenue. Account
{1 4—Taxes on Income other than
- 1J| Corporation Tax. . 15,448 .- 15,445
L 18—Other Taxes and Duties ..
< g |7-Lsnd Revenue 15000005 0 .. 50,00,005
5 l'Oa-Forest. o Er 5 . B
6 | 11—Registration . o 33,000 . 33,000
XVIITrrigation, oo, - |
7 18—0ther Revenne Expendit.ure; b5 e b
financed from Ordinary Reve- : E .
8 | 26-—General Administration ..'| 12,53 782 7,700°| 12 81,462
9 | 27--Administration of Justice .. 38,670 . 38,670
10 { 28 —Jails and Conviet Settlements Lo . 5
11 | 29—Police - 15 | . 15
] 37—Education who L I
12 |L - 1,83,027 S '1,83,027
|| 86-—8eientific Departments - . .
13 | 38—Medieal , - 30,010 . 30,010
14 | 30—Publio Health C.] . s200s| . 32,008
16 | 40— Agriculture _ .. 3,11,036 e 3,11,036
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1 2 ‘l 3
Sums not exceeding _‘
Grant Services and purposes Cha.r od —
No. . Voted by on the Total
Legislature | Conzolidated
L Fund
Rs. Ra. " Ras.
16 | 41—Veterinary " 65,250 . 65,259
17 | 42—Co-operation .- 28,088 . 28,088
18 | 43—Industries and Supplies o 1,04,936 . 1,04936°
20 47—Misoeilaneous Departments. . 2,91 ,432_ . 2,91,432
21 | 50—Oivil Works . 3,62,675 .. 3,62,575
23 B0—Civil Works—Common Esta- 15 .e 15
' blishment and Tools and Plant, :
24 | 53—Capital outlay on Eleotricity 2,10,274 . 2,10,274
Sochemes within the Revenue
Account. .
98 | 54.B—Privy Purses and Allowances| 56,417 . 56,417
of Indian Rulers. .
" 28 | 87—Misoellancous ol 198,87 . 196,874
99 | XLVI-A—Receipts from Road B . b
, Transport  Scheme—Working .
Expenses. .
30 Gs—EﬂIWrdiwy Ohal'geﬁ ) s 10 e 10 .
31 |#63-A—Expenditure connected with 5 . 5
Post-war Planning and Develop- : '
ment. : _
Totsl ..| - 8212930 7,700 |  82,20,630
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Bums not exceeding
Grant :
o s Charged
No. Services and purposes Voted by on tho | o
Legislature (Consolidated
Fund
. Rs. Ras. Rs.
B—Oiher Expenditure :
35 | 71—Capital outlay on schemes of 21,613 - 21,513
Agricultural Improvement and '
_ Research.
37 |81-A—Capital outlay on Eleotri- 5 . 5
oity schemes outside the
Revenue Acoount.
38 | 82.B—Capital outlay on Road b e - b
Transport Schemes outside the
Revenue Account.
39 |85.A—Capital outlay on State|  1,75,000 | . 1,765,000
Schemes of Governnient Trading.
40 |R—Loans and Advances by State | ~ 4,83,338( .. 4,83,333
Government—Loans to Muniei-
palities, Port Funds, eto. i
' Total—B ..|  6,79,856 . 6,79,856
Grand Total .. 88,92,786 7,700} 89,00,486
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